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X.V. O miw af M kaat 
proceedings

10742.  SHRI HALIMUDIN  A'H- 
MED: Will the Minister of INFOR­
MATION AND BROADCASTING be 
pleased to state:

(a) whether Government are aware 
that A.LR. and T.V. Centre of Delhi 
shows partiality in giving coverage to 
Parliament proceedings and Members 
of Parliament;

(b) if so, the reasons and details 
thereof; and

(c) if not. why reactions of a lew 
members on a particular subject are 
covered and others are ignored?

THE MINISTER  OF INFORMA­
TION AND BROADCASTING (SHRI 
L. K ADVANI); (a) No. Sir. There 
is no  discrimination  against  any 
member or Parliamentary group  m 
the coverage of parliamentary pro­
ceedings by AIR and Doordarshan

(b) Does not arise.

(c) Both All India Radio and Door­
darshan make every effort to provide 
adequate coverage to aii important 
news-worthy happenings and  spee­
ches m the two Houses of Parlia­
ment.  However, because of  the 
limited time available for broadcast 
of news bulletins etc it is not possi­
ble to report all the proceedings of 
Parliament and only the main points 
emerging during  debates/discussions 
•and *he points of view expressed by
different parties* spokesmen can be 
noticed.
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Expenditure of IDPL on Advertisemeat

10744.  SHRI MOTIBHAI R. CHAU- 
DHARY: Will the Minister of PET­
ROLEUM, CHEMICALS AND FER­
TILIZERS be pleased to state:

(a) how much amount has  been 
incurred by IDPL on advertisements 
during last three years, year-wise; and

(b) what is the profitability of IDPL 
during last three years, production/sale 
of formulations  produced  by IDPL 
themselves and not through trading 
operations of imported bulk drugs/ 
formulations based thereon?

THE MINISTER OF PETROLEUM, 
CHEMICALS  AND  FERTILIZERS 
(SHRI H N. BAHUGUNA): (a) and
(b). Information is being collected 
and will be laid on the Table of the 
House.




